[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF APRIL-2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT NAME VS
ION RESPONDENT FRAMINLISTING AFFIDAVI AFFIDAVI WRITTEN ORAL  OTHER

NAME G THEOF T OFT OFARGUMEN ARGUME STAGES/H
ISSUES WITNESSE EVIDENCE WITNESS TS NTS EARING
S ES DATE

ISH. SANJEEV KU. 1301, [Suit ICS COMM- 09.12.2024 [N.S. 16.04.2025(16.04.2025[16.04.2025/29.04.2025p9.04.202!
IAGGARWAL, DISTRICT] [Extension [Recovery 1352/2024 ICHAUDHARY
WUDGE (COMMERCIAL Block, Tis| S. MUNICIPAL
ICOURT)-01 [Hazari ICORPORATION
(Courts, IOF DELHI
IDelhi
1301, [Suit folCS COMM- 04.07.2024 [RAM NIWAS - [22.04.2025[22.04.202506.05.2024 14.05.2025 |4.05.202 Nil
[Extension [Recovery [729/2024 IGOEL VS|
[Block, Tis| IMUNICIPAL
[Hazari ICORPORATON
ICourts, F DELHI
Delhi
1301, [Suit forlCS COMM-14.02.2023 [AAKASH ---  |08.05.2025/|08.05.202508.05.202520.05.2025p0.05.202! Nil
[Extension [Recovery [271/2023 JELECTRO TEK|
[Block, Tis| [ENGINEERS
[Hazari S.
ICourts, ITRISQUUARE
IDelhi ISWITCHGEARS
[PVT. LTD.
1301, [Suit for] 23.11.2024 ---  [13.05.2025 [13.05.2025 [13.05.202526.05.2025 [26.05.202Nil
[Extension [Recovery
gl:zcii Tis ISANJAY
ICourts [KUMAR  JAIN|
IDelhi ’ S. MUNICIPAL
ICS COMM- ICORPORATION
1284/2024 JOF DELHI
2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [150/25 03.02.2025 [STATE BANK [NA [19.04.2025 [19.04.2025
[IDISTRICT JUDGE JOF INDIA VS.
I((COMMERCIAL COURT)-02 ISATRAM
[TALAGERI
1306 ICS (COMM) [80/25 18.01.2025 [VIKAS GOEL VS|08.04.2 [30.04.2025[30.04.2025
IMCD 025 [17.05.2025 [17.05.2025
1306 ICS (COMM) [972/24 06.09.2024 [M/S FREIGHT [16.04.20[30.04.2025[30.04.2025|
ISYSTEMS PVT |25 [24.05.2025[24.05.2025
[ILTD VS
[RASHMI
JARORA
1306 ICS (COMM) [1038/24 19.09.2024 [M/S NEW [16.04.20[30.04.2025[30.04.2025
ISARASWATI |25 [17.05.2025 [17.05.2025
[HOUSE INDIA
[PVT LTD VS
IM/S KESHAB
ICHANDRA
[HAZARIKA
ACNODTAT
1306 ICS (COMM) [o3/25 20.01.2025 [VRS [17.04.20 |03.05.2025[03.05.2025
[INTERNATION [25 26.05.2025[26.05.2025
JAL PVT LTD VS
A3 CHARGE
[PVT LTD
1306 ICS (COMM) 09.05.2025/09.05.2025
SARR [13.06.2025 [13.06.2025
[FREIGHTS
ICORPORATION
S PUNJAB
JAND SIND
l145/25 01.02.2025 |BANK 6.04.202]
306 09.05.2025[09.05.2025
[19.07.2025 [19.07.2025
[KAILASHPATI
[POLYPLAST
[PVT LTD VS
IM/S RAGHAV
ICS (COMM) [993/24 10.09.2024 [INDUSTRIES [29.04.20]
I3 [SH. ILLA RAWAT, DISTRICT|ICENTRAL INIL
WUDGE, COMMERCIAL
ICOURT-03
k4 MS ANIL KUMAR SISODIA,CENTRAL 1304 IRECOVERY [CS (COMM)- [HAMDARD 02.04.20| INIL
[DISTRICT JUDGE, [EXTENSIO [1068/2023 INATIONAL 25
ICOMMERCIAL COURT-04 IN BLOCK [FOUNDATION
THC [INDIA & ARN
IDELHI S. KLM
[PHARMA
21.07.2023 PE- 30.04.2BEFORE PHBEFORE DIBEFORE 28}28.05.202|
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CASE TYPE

CASE NO.
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NAME Vi

1304 [RECOVERY [CS (COMM)-[05.06.2024 [KALPANA 03.04.20|PE- BEFORE [BEFORE [BEFORE- [21.05.202[NIL
[EXTENSIO 697/2024 IGUPTA VS. 25 28.04.2025|PE- IDE- 21.05.2025 |5
[N BLOCK ISANDEEP IAND [28.04.2025(13.05.2025
[THC IGUND 29.04.2025
[DELHI IDE-
13.05.2025
IAND
1304 IRECOVERY [CS 06.06.2024 [MOHD. SUHAIL}26.03.20[PE- BEFORE [BEFORE [BEFORE- [05.06.20 [NIL
[EXTENSIO COMM)704 JAND ORS. VS. |25 7.05.2025 [PE- IDE- 5.06.2025 [25
[N BLOCK 2024 JANITA GULATI b 7.05.2025 [27.05.2025]
[THC JAND ORS. 8.05.2025
[DELHI IAND
09.05.2025
304 [RECOVERY [CS (COMM)- [04.12.2024 |MUKESH SHAH[16.04.20[ "> BEFORE [BEFORE [BEFORE- [06.06.20 |NIL
[EXTENSIO 1330/2024 S.M/S 25 [15-05.2025 pg_ IDE- 106.06.2025 |25
IN BLOCK INATIONAL [DE- 13.05.2025 20.05.202
[THC INSURANCE [29-05-2025
IDELHI ICOMPANY i
30.05.2025
IAND
02.06.2025
304 [RECOVERY T [BEFORE- [02.06.20 [NIL
[EXTENSIO 13.05.2025 102.06.2025 |25
[N BLOCK . [AND
ITHC IREVPRO [16.05.2025
IDELHI [HOTELS VS. IDE-
SX 23.05.2025 [BEFORE
ICS (COMM)- [BUILDCON 25.04.20/AND [PE-
1339/2024 [06.12.2024 [PVT. LTD. 25 26.05.202513.05.2025 [BEFORE D
ISH. MANOJ KUMARICENTRAL INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)-05
ISH. NIKHIL CHOPRA, DJ|CENTRAL Z500) ICS (COMM) [1368/2024 [11.12.2024 [BANK OHo01.04.20[PE- [15.05.2025 [22.05.202 [29.05.2025 [29.05.202]NA
ICOMM-06 TIS HAZRI COURT]| [BARODA VS5 [15.05.2025 5 b
ICENTRAL DELHI [PREETI IDE
ISINGHAL 22.05.2025
Z500) ICS (COMM) [1269/2024 [19.11.2024 [STATE  BANK/04.04.20/ARGUMEN|05.05.2025[23.05.202 [30.05.2025 [30.05.20 [NA
JOF INDIA VSles Irs s
IDAYAWANTI 23.04.2025
ISHARMA PE-
05.05.2025
&
6.05.2025,
no
k1o ICS (COMM) |1235/2024 [11.11.2024 [M/S. 4.04.20[PE- [17.04.2025 [24.04.202 [28.04.2025 [28.04.20 [NA
ISHWANATH [25 [17.04.2025 5 25
& CO. VS. M/S| &
IRAJ [19.04.2025
[INDUSTRIES DE
24.05.2025
&
k1o ICS (COMM) [1394/2024 [18.12.2024 [SUPREME 15.04.20 [PE- [23.04.2025(07.05.202 [15.05.2025 [15.05.202[NA
ARKETING &f25 23.04.2025 5 5
JALLIED &
ISERVICES PVT)| 24.04.2025
ILTD. VS| DE
[HARVINDER 7.05.2025
ISINGH
9
K10 ICS(COMM) [431/2024  [05.04.2024 [M/S. R.8/15.04.20 [PE- [25.04.2025(06.05.202 [20.05.2025 [20.05.20 [NA
[TRADERS  VSi5 25.04.2025 b 25
IRAJAN ARORA &
28.04.2025)
DE
6.05.2025,
k1o ICS (COMM) [1551/2023 [05.12.2023 [HEMANT 23.04.20[PE- 108.05.2025(03.07.202 [18.07.2025 [18.07.202|NA
IGUPTA VS.j25 8.05.2025
INEERAJ &
JARORA [13.05.2025,|
[15.05.2025
DE
3.07.2025
2,
uio ICS (COMM) [63/2025 15.01.2025 [CANARA BANK]25.04.20|PE- 107.05.202515.05.2025[23.05.2025 [23.05.202]NA
S. VIKRAM &5 7.05.2025 5
JANR.
8.05.2025
X DE|
[15.05.2025
&
k1o ICS (COMM) [509/2024  [25.04.2024 [MOHD. TARIQ[26.04.20|PE- [13.05.2025 [27.05.2025/02.06.2025 [02.06.20 [NA
S. MOHD 25 [13.05.2025 25
[FURQAN l&
[19.05.2025,
DE
[27.05.2025
&
Z500) ICS (COMM) [1045/2024 [20.09.2024 [HERO 29.04.20[PE- 108.07.2025[22.07.202 [29.07.2025 [29.07.202]NA
[NVESTCORP |25 8.07.2025 5 ]
[PVT. LTD. VS| &
IMUKESH 09.07.2025
IKUMAR X D!
[22.07.2025
&




DISTRICT

COURT
ROOM
1o

ICS (COMM)

CASE NO.

[111/2024

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGI
18.01.2024

NAME Vi
REGENT 02.04.20
[ENGINEERS |25

S. M/S]
INETWORK
[BULL

PE-
24.05.2025
&

b

04.07.2025
&

[27.05.2025
DE|

24.05.2025

l04.07.202 [19.07.2025
b

19.07.202
b

INA

18 [SH. GORAKH NATH]

ISH. MUKESH KUMAR;
IGUPTA, DISTRICT JUDGE,
ICOMMERCIAL COURT-07

ICENTRAL

[302

ICS(COMM)

1691/2024

05.06.2024

RAJNEESH 08.04.2

ERMA VS 025
ISAYED HAIDER|
[ZHAR

16.05.2025

16.05.2025

[16.05.2025(17.07.2025

[25.07.202]
5

07.07.2025
E)

02

ICS(COMM)

872/2024

12.08.2024

07.04.20

IM/S b

INDUSTRIAL
[ELECTRIC
JORPORATION
SM/S
INDOSPIRIT
BARS

5.05.2025

5.05.2025

5.05.202 [31.05.2025

2.07.20
5

19.05.2025
D

[PANDEY, DISTRICT JUDGE,
ICOMMERCIAL COURT

ICENTRAL

INIL

ISHL. DEEPAK GARG)
IDISTRICT JUDGE,|
ICOMMERCIAL COURT-09

ICENTRAL

1309 THIRD)
[FLOOR
[EXTENTIO
[N BLOCK

ICS (COMM.)

CS (COMM|

[29-10-2024

03.04.20|

[Kusum Lata
|Sharma Vs
[Saurabh Kumar

[Plaintiff
levidence
1.05.2025

ITHIN
[TEO
EEKS

ITHIN fon request
[TEO after  the
EEKS  [conclusion
f evidene

on
request
lafter  the
conclusio
of
levidene

1o

ISH. AJAY PANDEY,|
IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICENTRAL

307

Civil

lcs (coMmm)/

21-10-2024

IM/s Maa
Shakumbhari
[Electric Co Vs
IM/s Torex
[Interior Private
ILimited

307

Civil

lcs (coMM)/

27-08-2024

INAY GOYAL
s. MR.
JANSHUL
IGULATI

307

Civil

lcs (commy/

26-02-2024

IRAJ KUMAR
/s. AFSAR ALI

307

Civil

cs
(COMM)/139|
7/2024

18-12-2024

TIJAY ABROL
IVs. HIMANSHU| ----
IRASTOGI

307

Civil

lcs (coMm)/

20-12-2024

TIJAY ABROL
s. LAKSHAY

307

Civil

Cs
(COMM)/101
5/2024

13-09-2024

IPANKAJ
ISHARMA Vs.
IMUNICIPAL -
ICORPORATION
F DELHI

i

ISH. S.S RATHI, DISTRICT]
WUDGE, COMMERCIAL
ICOURT

ICENTRAL

310

ICS (COMM)

IcS (coMM)/126

18-11-2024

IN M|
IAGGARWAL

LTD Vs25
IMADHURI
bAIN

JAND CO. PVTJ01.04.20|

ILC
ppointed
ffor
levidence
recording

[parties  tof
ffile list off
itnesses,
i any,
within 15|
days fro
the date of

ICS (COMM)

S
COMM)/135
/2024

09-12-2024

/S VASTRAM|
INDIA PVT LTD[)
SM/sR-86 [0

02.04.20

ILC
lappointed
ffor
levidence
recording

[parties  t
ffile list off
itnesses,
i any,
within 15|
days fro
the date of

[310

ICS (COMM)

S (COMM)/100

[11-09-2024

IM/s VSON|
CREATIONS
[PVT LTD Vs M/503.04.20|
IRAJ  KUMARl25
JAPPARELS PVT|
ILTD AND ANR.

[pe-

25.04.2025[

[parties  tof
ffile list off
itnesses,
i any,
within 15|
days from|

the date off



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

DISTRICT

COURT
ROOM

CASE E

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

NAME VS

[parties  tof

INITESH [LC ffile list of
IKUMAR JHA Vs1 04.20 ppointed [witnesses,
B10 ICS (COMM)  [CS (COMM)/120{28-10-2024 [ARON 25' 4-201 ffor if any.
[TECHNOLOGIE*® levidence  |within 15
IS AND ORS recording |days fro:
the date of
IMOTOCORP [parties t
ILIMITED \E ILC ffile list of
IMAA JWALA1 04.20 lappointed [witnesses,
310 ICS (COMM)  cs (COMM)/140}19-12-2024 |[ENTERPRISES 25‘ 4.20| ffor any,
through it: levidence ithin 15
[proprietor recording |days fro:
ISandeep the date of
[parties  t
IM/s AMEREX] ILC ffile list of
IPVT. LTD Vg i5.04.20 lappointed [witnesses,
1310 ICS (COMM) [CS (COMM)/988/09-09-2024 [M/s R G25' 4.20| ffor if any,
INDUSTRIES [*5 levidence  within 15
JAND ORS recording |days from|
the date of
[parties  tof
PANIL  KUMAR {‘gpointed &zliinel}lssstesm
10 ICS (COMM) [CS (COMM)/571j07-05-2024 EEII?I}}IDA RXJ;‘)'O“QO’ ffor fif any,
SHARDA 5 levidence  within 15
recording |days fro:
the date off
[parties  tof
[BANK OH L}?pointed ﬁliimilssstesOf
1310 ICS (COMM)  [CS (COMM)/196/14-02-2025 [BARODA Vs29.04.20, ffor if any,
INAGINA 25 id ithi
IAGGARWAL evidence ithin 15
recording |days fro:
the date of
2 (SH. RAVINDER BEDIL/CENTRAL [NIL
[IDISTRICT JUDGE,
ICOMMERCIAL COURT
13 [SH. M.K NAGPAL, DISTRICTICENTRAL |NIL
WUDGE, COMMERCIAL
ICOURT
14 SH. ASHUTOSH KUMAR,WEST INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)
5 [MS. HEMANI MALHOTRAWEST “‘g’ T V7S T
IDISTRICT JUDGH . quipment
(COMMERCIAL COURT)-02 ngineering
Service Vs [12.03.20
CS COMM Omprakash 25 128.04.2025|18.07.2025[27.05.2025 - -
Singh Prop M/s
Om Kitchen
'OMM)/514/4 01-07-2024 Trading
MS HARPREET
KAURVs PP
€S CoMM TELECELL 21'2:;'20 21.04.2025(08.05.2025| 08'02'202 - -
MARKETING
PVT LTD AND
'OMM)/117/9 25.02.2020 ORS
IMs Psa Polymers|
CS COMM Pyt Ltd%;‘ 0522'20 15.04.2025|05.05.2025) 05'0?202
Satgur
Engineering
'OMM)/215/4 02.03.2024 ‘Works
16 SH. DIG VIJAY SINGH,'V_VEST INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03
7 [SH.  SANJAY  JINDAL|WEST INIL
[IDISTRICT JUDGH
I((COMMERCIAL COURT)
18 [SH. AJAY GUPTA, DISTRICTWEST NIL

WUDGE (COMMERCIAL
ICOURT)



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

DISTRICT COURT E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGIL NAME VS

o [SH. NARESH  KUMARWEST INIL
IMALHOTRA, DISTRICT]|
DUDGE (COMMERCIAL
ICOURT)
20[SH. ANURAG SAIN,NEW DELHI M/S
(COMMERCIAL COURT)-01
PVT. LTD. VS. | 08.04.2| WITHIN | WITHIN |y Ipare NoT| PATE l\RGUMEN|
CS(COMM) | 782/2024 | 21.09.2024 ONE ONE NOT
M/S LSLS 025 | week | week | FIED | GVEN | oo T/
LOGISTIKS 31.07.2025
INDIA PVT.
LTD. AND ORS
FINAL
M/S ALGOJI WITHIN | WITHIN DATE
CS(COMM) | 199/2021 | 16.06.2021 [ENERPRISES V70420 " ONE ONE FI;’&TD D*(‘}Tlsg\?T NOT ARGITJ/MEN
RACHITSETHI| 25 | WEEK | WEEK GIVEN
19.07.2025
BOETTCHER
INDIA PVT. FINAL
WITHIN | WITHIN DATE
CS(COMM) | 250/2023 | 25.04.2023 | LTD-VS-SEL 220420 ™\ ONE NOT |DATENOT| S0 WRGUMEN
JEGAT 25 | week | weex | FILED | GIVEN [ oo T/
[PRINTERS PVT | 104.08.2025
LTD.
1
FINAL
SUBBIAH RAJU| WITHIN | WITHIN - —ven| DATE
CS(COMM) | 780/2024 |23.09.2024 | V.MRADHA 39429 " ONE ONE FI;’LO};D D‘grsg\?l NOT ARG%MEN
AND ANR. 5 | WEEK | WEEK GIVEN
18.08.2025
SANDEEP JAJU| FINAL
VS. FASHION WITHIN | WITHIN DATE
CS(COMM) | 597/2023 | 31.10.2023 | BULL (INDI&) #9429 " ONE ONE FI;’]SED D*(‘;TISE‘II\?T NOT ARG%MEN
RETAIL PVT. 5 | WEEK | WEEK GIVEN
L'TD. 31.07.2025
PRIMUS SUPER|
SPECIALITY FINAL
HOSPITALVS. WITHIN | WITHIN DATE
CS(COMM) | 421/2024 | 13.05.2024 | KARL STORZ 28'24'20 ONE ONE FI;ISZTD D‘z}Tlsg\?T NOT ARG%MEN
ENDOSCOPY 5 | WEEK | WEEK GIVEN |, o/
INDIA PVT. 5.09.2025
LTD.
1 [SH.  VIDYA  PRAKASIH,NEW DELHI
IDISTRICT JUDGH Mise
((COMMERCIAL COURT) . . . .
) 2.04.20) WITHIN | WITHIN |y IpatE Not| DATE | sppREAN
CS (COMM.) | 721 /2023 | 09.05.2024 hk Vs Manoj Ku 5 ONE ONE FILED GIVEN NOT CE
5 WEEK | WEEK GIVEN
30.07.2025
THOMAS
GLOBAL MISC
LOGISTICS PVT| WITHIN | WITHIN DATE .
CS(COMM.) | 856 / 2022 | 12.08.2024 LTD 95:94:20 ~ ONE ONE FI;’LOETD D*(‘;Tn%gb?T NOT APP&;‘:AN
Vs 5 | WEEK | WEEK GIVEN | g o2 o
INTERGLOBE -07.2025
AVIATION LTD
M/S
DUSTBUSTER MISC.
Vs 08.04.2| WITHIN | WITHIN | o Ipap NotT| PATE | ApPREAN
CS (COMM.) | 633 /2024 | 18.07.2024 ONE ONE NOT
M/SHOTEL | o025 | \pee | wegx | FIED | GIVEN | b | CE
HANS PVT. 22.07.2025
LTD.
SHEET
TRADERS Vs
MR. MISC.
WITHIN | WITHIN DATE
CS (COMM.) | 896 / 2024 | 07.12.2023 JASI[I{IRIEII;I(?I?E)F 08(;‘2’;'2 ONE ONE FI;II?ETD D‘ggg\?T NOT APP(I%AN
’ WEEK | WEEK GIVEN
M/S 24.07.2025
MAHAVEER
25 IRON AND
KRIPA
SHANKAR MISC.
WITHIN | WITHIN DATE
CS (COMM.) | 260 / 2022 | 24.04.2024| SINGHVs ~109.04.200 = j\p ONE NOT |DATENOT| “yop" |APPREAN
AYURVEDA | 25 | yopoe | woppe | FILED | GIVEN | grupe |  CE
FARMS INDIA 28.08.2025
PVT LTD
M/S JAILAXMI
ENTERPRISES MISC.
WITHIN | WITHIN DATE
CS(COMM.) | 782023 | 14.11.2024 PVT.LTD. Vs [09.04.2 ONE ONE NOT |DATENOT NOT APPREAN
M/S AV 2 | week | werk | FILED | GIVEN | oibe | CE
INDUSTRIES 01.08.2025
AND ANR
HUGGO BOSS MISC.
WITHIN | WITHIN DATE
5 (COMM,) | 336/ 2024 | 28.07.2018 | AG VSKAIOL 16,0420 © (p ONE NOT  |DATENOT| " |APPREAN
MAHENDRA | 25 FILED | GIVEN CE
WEEK | WEEK GIVEN
BAFNA 104.08.2025




DATE

DISTRICT COURT CASETYPE CASE NO. OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
MISC.
CS (COMM.) | 5749 / 2024 | 01.09.2021 IAR Vs GOBIND 3'3;'20 APP(I;?AN
25.08.2025]
22 SH. VINEETA GOYAL,NEW DELHI |NIL
IDISTRICT JUDGH
((COMMERCIAL COURT)-03
23 [MS. SAVITA RAO, DISTRICT|SOUTH
WUDGE(COMMERCIAL
COURT) 12, New Devki Devi s
Court Civil Suit CSQ(é(:I%VIM) 22.05.2024 | Foundation Vs. 24'24'20 W“g: 1Sn15 22.05.2025 30.05.202 NIL NIL NIL
Block-I 4 Neempal Singh 5 ¥ 5
24 [MS. ANURADHA SHUKLASOUTH NIL
IBHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)
25 [SH. SANDEEP YADAV ISOUTH INIL
26 ([SH. SANJEEV KUMARISOUTH
ISINGH, COMMERCIAI
ICOURT. 29, New cs TAEg\IPiI‘IéEPSIT 27.05.2025 16.07.202/02-06:2025
Court Commercial ((COMM)/314| 06.07.2024 LTD. VS : - AND - - 05.07.2025[ " 7- AND
Block-IT /2024 ANMOL KALRA| 31.05.2025 5 11.06.2025
KANADIA FYR
29, New cs FYTER PVT.
Court | Commercial (COMM)/519| 16.11.2024 LTD. VS M/5122.04.20 - - - - - -
Block-IT /2024 ISHANNON AND| 25
SHANNON &
ORS.
PRUSTEL [16.04.2025)|
29, New cs LIVING PVT. 28.04.2025 106200
Court Commercial |(COMM)/35| 07.06.2023 LTD. VS - 2.0 ‘202 - - 04.06.2025| " -
Block-1I 6/2023 PRAMOD - A%D 5) 5
GUPTA & ANR. 14.05.2025
GRAM SUPPLY
CHAIN
29, New Cs SOLUTIONS |\ |
Court Commercial [(COMM)/211| 26.04.2024 | PVT. LTD. VS 3 ‘24‘ 21.05.2025 - - - - -
Block-I1 /2024 PHAROX 5
GLOBAL PVT.
LTD. & ORS.
27 (SH. LOKESH KUMARSOUTH
ISHARMA, DISTRICT PANASONIC
WUDGE(COMMERCIAL 40, New LIFE
ICOURT) CZ)urt CS/COMMER|CS/COMM/ 3| 13/01/2023 SOULUTIONS |15/01/2 _ 09/10/202 _ _ _ 03/07/202
Block-TT CIAL 3/2023 INDIAP.LTD. | o024 4 5
VS AMIT
ENTERPRISES
ASHISH
40, New CS/COMMER|CS/COMM/ 3| AGGARWAL VS 19/02/2 24/04/202 17/05/202
Court CIAL 84/201 27/11/2019 | M/S RACING 02 - - - -
Block-1T 4/2019 PROMOTIONS | %4 4 5
P.LTD.
M/S POTHOS
48’01‘\113‘” CS/COMMER|CS/COMM/ 6| 24/11/2022 SOII\‘/B?SNEVS 21.02.20] _ 26/04/202 _ _ B 15/07/202
Block-11 | CIAL 60/2022 CHEMICALSP.| 24 4 5
LTD
0, New MERCHANTS
4C’ourt CS/COMMER|CS/COM/12/| 04/01/2022 COURIERP. [22/02/2 _ 30/04/202 _ _ _ 28/04/202
BlockIT CIAL 2022 LTD. VS SURYA| o024 4 5
CARGO
40, New |, cOMMER| CS/COM/65 STATE BANK 1,05 /0 21/05/202
Court CIAL /2022 19/11/2022 | OF INDIA VS 02 - - - - -
Block-1T 4 RAJ KUMAR 4 5




DISTRICT COURT E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
40, New v
Court CS/COMMER|CS/COM/60 26/08/2023 [COMMUNICATI|30/05/2 _ _ _ _ _ 08/05/202]
CIAL 9/2023 ON VS JAKSON| o024 5
Block-I1
LTD.
M/S NLMK
INDIA SERVICE|
40 New | 8/COMMER|C$/COM/ 38 CENTERVS |\, 5/07/2 14/05/202
ourt CIAL 2/2023 08/06/2023 POSCO 02 - - - - -
Block-1T POGGENAMP 4 5
ELECTRICAL
STEEL
40, New M/S PUNAM
0 CS/COMMER|CS/COM/23 PRIYADARSHI (03/07/2 _ 28/10/202 _ _ R
Bﬁ)"c‘l‘('_‘n CIAL 4/2020  |04/09/2024| \1yS AMMAN | 024 4 17/07/2025
ULLAH
AKMY
40, New BUILDCON P.
Court CS/%?XIEVIER CS//C;)()D;I/54 27/09/2023| LTD.VS SMC 25(/)29/2 - 26/11/2024) - - - 22/05/202
Block-1T 4/2023 ENTERPRISES | 024 5
P.LTD.
MRS. BALA
40, New DEVIVS
Court CS/CC(I)XI{VIER CS//CS)I\:/M 08/10/2024| MUNICIPAL 11{)022/2 - 26/11/2024 - - - 06/05/202
Block-IT 3/2024 CORPORATION| ©%5 5
OF DELHI
28SH. LAL SINGH, DISTRICT|SOUTH-EAST
WUDGE
PLANMAN
CONSTRUCTIO
CS(COMM) | 760/2022 |02-08-2022|NS PVT LTD Vs 024‘;237 2;);2)3’ 2;)(;(2)3’ 225‘;24’ 25-04-2025 025:2)4’
MOHAMMED 5 5 5 5 5
FIROZ
18 BLOCK 1
MAHAMMED
FIROZ Vs
S PLANMAN 04-03- | 20-03- 20-03- 25-04- oA 05-04-
CS(COMM) | 659/2023 | 15-07-2023 CONSTRUCTIO| 2025 2025 2025 2025 [2570472025| 5005
NS PRIVATE
LIMITED
29 [MS. NEELAM SINGH,[SOUTH-EAST NIL
IDISSTRICT JUDGE
I30|SH. AJAY KUMAR JAIN ISOUTH-EAST [NIL
31 [MS. ANU GROVER BALIGA [SOUTH-EAST
M/S WELLA PE-
OPERATIONS 27.05.25
[COMMERCIA| CS COMM USLLC Vs. DE-
21 L SUIT 1041/2022 20/10/22 | NARINDER [25:03-25| 16-04.25 - - - - 02.06.25
ARORA AND FA-
ORS. 14.07.25
132 |SH. BHUPESH KUMAR ISOUTH-EAST [NIL
I33MS. NEERA BHARIHOKE,SOUTH-EAST|NIL
[IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
134 [MS. NIRJA BHATIA[SOUTH-EAST [NIL
[DJ(DIGITAL)-07, SOUTH]|
[EAST DISTRICT,
135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST|NIL
[DISTRICT
WUDGE(COMMERCIAL
ICOURT)




SR COURT

DISTRICT

COURT

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM

REGL

136 [SH. PITAMBER DUTT,[EAST 209 RECOVERY | 165/2024 [03-06-2024|RAJ PAL SINGH| 21-04- - - - P.E-06-05-
[DISTRICT JUDGE| VS.SAI 2025 2025 D.E.-
(COMMERCIAL COURT) TRANSPORT 17-05-

2025,
FINAL
IARGUMEN|
T-29-05-
2025
209 RECOVERY | 351/2024 [ 22-11-2024 DAKSH 23-04- P.E14-05-
[PHARMACEUTI| 2025 2025 D.E.-
CALS PVT.LTD. 27-05-
VS. THURS 2025,
[PHARMACEUT]]| FINAL
CALS IARGUMEN|
T-31-05-
2025
209 RECOVERY | 165/2024 [03-06-2024 [RAJ PAL SINGH| 21-04- - - - P.E-06-05-]
VS.SAI 2025 2025 D.E.-
TRANSPORT 17-05-
2025,
FINAL
IARGUMEN|
T-29-05-
2025
209 RECOVERY | 351/2024 [ 22-11-2024 DAKSH 23-04- P.E14-05-
[PHARMACEUTI| 2025 2025 D.E.-
CALS PVT.LTD. 27-05-
VS. THURS 2025,
[PHARMACEUTI]| FINAL
CALS JARGUMEN|
T-31-05-
2025
209 RECOVERY | 165/2024 |[03-06-2024|RAJ PAL SINGH| 21-04- - - - P.E-06-05-]
VS.SAI 2025 2025 D.E.-
TRANSPORT 17-05-
2025,
FINAL
IARGUMEN|
T-29-05-
2025

B7|MS. RUBY ALKA GUPTA,EAST INIL
IDISTRICT JUDGE|
I((COMMERCIAL COURT)

138 |SH. SANJEEV KUMARINORTH-EAST[201
IMALHOTRA, DISTRICT| [p8-04-
JUDGE (COMMERCIAL)-01 [po25 — P.E

14-05-
S ko25 ]
i COMMERCT] DAYSY ID.E. 28-05-
JAL)/CIVIL [RAMANDEEP PRIOR TOTO  BERo25
ISINGH VS| [FINAL [HEARD [FINAL
[HARMEET 01.04.20 WITHIN 10| IARGUMEN [ON  28-/ARGUMEN|
83/2024 SINGH 25 IDAYS IYES INO T 5-2025 [[S
[26.04.2025
- P.E.
cs 9.05.202
COMMERC] 3 DAYY . D.E/
JAL)/CIVIL PRIOR TOTO  BE30.05.2025
IMUNTUN [FINAL [HEARD |- FINAL
[KUMAR VS02.04.20WITHIN 10 JARGUMEN [ON  30{ARGUMEN|
2 136/2024 INOD KUMAR |25 IDAYS [YES INO T 5-2025 [IS
23.04.2025
I~ P.E.
S 8.05.2025
COMMERCI DAYY L D.EJ
IAL)/CIVIL JCENTRAL PRIOR TOTO  BER6.05.2025
[BANK OH [FINAL [HEARD |-  FINAI
INDIA VS04.04.20WITHIN 10 JARGUMEN [ON  26-ARGUMEN|
3 120/2024  [BALRAJ |25 IDAYS [YES INO T 5-2025 [TS
2.05.2025
- P.E.
s [21.05.2025
COMMERCI DAYS [ D.E/
AL)/CIVIL /S QADRI PRIOR TOTO  BEB1.05.2025
[BROTHERS VS| [FINAL [HEARD |- FINAL
M/S KAJAT}08.04.2 [WITHIN 10| IARGUMEN [ON  31{ARGUMEN|
2 2025 JENTERPRISES |025 IDAYS IYES INO T 5-2025 [IS
S TRADING  CO| 17.05.2025
COMMERCI /S. M/S OM| DAYY - D.E|
IAL)/CIVIL JARHAM PRIOR TOTO  BER9.05.2025
TRENDZ LLP| [FINAL [HEARD |- FINAL
THROUGH ITS}16.04.20 WITHIN 10| JARGUMEN [ON  29/ARGUMEN|
5 88/2023 IPARTNER 25 IDAYS [YES INO T 5-2025 [TS




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM
S INAUSHAD 14.05.2025
COMMERCI IMALIK Vs DAY I DE|
AL)/CIVIL BRIGHT PRIOR TOTO  BE]2.05.2025
NESTECH [FINAL [HEARD |- FINAL
ISOLUTION PVT[24.04.20WITHIN 10| IARGUMEN [ON  22-/ARGUMEN|
6 2025 ILTD 25 IDAYS IYES INO T 5-2025 [I'S
[14.05.2025
I~ P.E.
S INAUSHAD [22.05.2025
COMMERCI TALIK Vs DAY - D.E|
IAL)/CIVIL BRIGHT PRIOR TOTO  BER9.05.2025
ESTECH [FINAL [HEARD |- FINAL
ISOLUTION PVT}24.04.20[WITHIN 10| JARGUMEN [ON  29/ARGUMEN|
l0/2025 ILTD |25 IDAYS [YES INO T 5-2025 [TS
19.05.2025
- P.E.
30.05.2025
DAY - D.E|
/IPIN KUMAR| [PRIOR TOQITO BE05.06.2025
ICS JAGGARWAL V¢ [FINAL [HEARD |- FINAL
COMMERCI VAHEEN 29.04.20[WITHIN 10| IARGUMEN [ON 05 ARGUMEN|
8 IAL)/CIVIL J106/2024 [BEGUM 25 IDAYS IYES INO T 6-2025 [IS
139 [SH. BRIJESH KUMAR GARG [SHAHDARA (Other
[Stages/Hea
ring Date
1301, New [Framing lOral
ICourt ICS(COMMER the IListing of |Affidavit of [Affidavit offWritten rgument|
Building  |CTAL) lissues  [Witness [Evidence [Witness  |Arguments
[PE-
IM/S KAVYA 1.05.2025
[PACKAGING VS
M/s %05.2025
01, New [TIRUPURARI 15.05.2025
(Court ICS(COMMER IGARMENTS 02.04.20) I /A : ?
Building  |CIAL) ICS COMM 40109.08.2023 [PVT LTD |25 INot Filed [Not Filed [Not Filed [NO INO
[PE
05.05.2025
YASH JAIN VS
PRAVEEN 3%05.2025
301, New KUMAR PROP b1.05.2025
ICourt ICS(COMMER OF M/S KIRAN [08.04.2 22' 05‘ 2025’
Building  |CIAL) ICS COMM 61106.12.2024 TEXTILES 025 INot Filed [Not Filed [Not Filed [NO INO lora o
[PE
25.05.2025
[DE
[BANK OF
[BARODA VS ;%’5'2025
1301, New JAKASHMA 4.06.2025
ICourt ICS(COMMER [KAPOOR AND  |09.04.20| o
Building  |CIAL) ICS COMM 19{23.03.2024 [ORS 25 INot Filed [Not Filed |Not Filed [NO INO
[PE
9.05.2025
[FR
JAMMU AND 52025
01, New [KASHMIR b2.05.2025
ICourt ICS(COMMER [BANKLTD VS [17.04.20 e
Building |CIAL) ICS COMM 21105.04.2024 |STUL SHARMA |25 INot Filed |Not Filed |Not Filed [NO INO
[PR
19.05.2025))
[FR
[KAMAL
[KISHORE VS (237/é’ 5-2025
1301, New [THE 5.06.2025
ICourt ICS(COMMER [EXECUTIVE [22.04.20) o
Building  |CIAL) ICS COMM 490118.09.2024 [ENGINEER |25 INot Filed [Not Filed [Not Filed [NO INO
[PE
SHREE 7.05.2025
IBANKEY
[BEHARI
1301, New [FABRICS PVT
ICourt ICS(COMMER [LTD VS ASHU [22.04.20
Building  |CIAL) ICS COMM 4016.01.2025 [SHARMA 25 INot Filed [Not Filed [Not Filed [NO INO
[PE
21.05.2025
IRAJNI CHOPRA| DE
AND ORS Vs 20.05.2025
1301, New IGARIMA
ICourt ICS(COMMER IMINDAAND  [22.04.20]
Building  |CIAL) ICS COMM 2/04.01.2021 |ORS 25 INot Filed [Not Filed |Not Filed [NO INO
[PE
16.05.2025,)
[17.05.2025
[DE
o1, New IMOHD AAZAD [7-05-2025
ICourt ICS(COMMER SDHEERAJ  [29.04.20| b8.05.2025
Building  |CIAL) °S COMM 4920.09.2024 [MALHOTRA |25 INot Filed |Not Filed |Not Filed [NO INO lora
l40[MS. KIRAN BANSAL,SHAHDARA
[IDISTRICT JUDGE,|
I((COMMERCIAL COURT)
IROOM NO ICOMMERCIAICS COMM 02/05-01-2023 [VALLABH TEXT|01.04.20}yes es es INO- INO IPE/29.04.2|




DISTRICT

COURT
ROOM

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

IROOM NO {COMMERCIAICS COMM 46/02-09-2024 [DHARM SINGH |01.04.20{NOT FILEDNOT FILEDNOT FILEINO- INO IPE/07.05.2(
IROOM NO {COMMERCIAICS COMM 56/04-11-2024 [BANK OF BARO]01.04.20{NOT FILEDNOT FILEDNOT FILEIINO- INO 106.05.2025
IROOM NO {COMMERCIAICS COMM 4813-09-2024 [PANKAJ SACHD02.04.20[NOT FILEDNOT FILEDNOT FILEINO- INO IPE/03.05.2,
IROOM NO JCOMMERCIAICS COMM 12{11-02-2021 |[GEETA SHARM407.04.20|NOT FILEDNOT FILEDNOT FILEINO- INO IPE/05.05.2|
IROOM NO {COMMERCIAICS COMM 45/30-08-2024 [VIMLESH VS AJ|08.04.20[NOT FILEDNOT FILEDNOT FILEIINO- INO IPE/06.05.2
IROOM NO {COMMERCIAICS COMM 45/30-08-2024 [YOGESH VS AJI108.04.20NOT FILEDNOT FILEDNOT FILEIINO- INO IPE/06.05.2
IROOM NO JCOMMERCIAICS COMM 46/02-09-2024 [M/S ECO GREEN08.05.20[NOT FILEDNOT FILEDNOT FILEIINO- INO IPE/13.05.2
IPE/17.05.2
IROOM NO ICOMMERCIAICS COMM 71/28-01-2025 |RAVI AGGARWA423.04.20[NOT FILEONOT FILEDNOT FILEIINO- INO
IPE/05.05.2
IROOM NO {COMMERCIAICS COMM 53[20-10-2023 PASWINDER KA]28.04.20[NOT FILEDNOT FILEDNOT FILEIINO- INO
41 [SH. SANJAY SHARMA-II,SHAHDARA [NIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT
k2 |SH. PAWAN KUMAR MATTOISHAHDARA [C.No 304 Framing the [Listing [Affidavit of |Affidavit of [Written ral ther
[DJ (COMM-04) issues [Evidence itnesses |Arguments|Arguments [stages/He
itnesse aring
s IDate
ISHIV
IKUMAR
IGANDHI VS
CS(COMM)/[MOHAMMA INOT  [NOT INOT INOT IP.E. 20-
261/2024 [D ZEESHAN |01-04-2025 IFILED _|FILED IFILED IFILED INOT FILED|o5-2025
IKHURSHID
IANSARI VS
IMAYASHEE
CS(COMM)/ |L. RETAIL INOT INOT INOT INOT P.E. 21-
45/2025 [INDIA LTD. i5/04/2025 I[FILED _|FILED [FILED I[FILED INOT FILED|0o5-2025
IAYUSH
UAIN VS
CS(COMM)/ |ASHISH INOT  [NOT INOT INOT IP.E. 27-
11/2025 |SHARMA 16-04-2025 IFILED [FILED [FILED [FILED INOT FILED|o5-2025




DISTRICT COURT

CASE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

U3 MS. PREETI AGARWAL
IGUPTA, DISTRICT JUDGE,
((COMMERCIAL COURT)

INORTH-
WEST

ROOM

406 Civil
31/22 01-04-2025 PB WARE HOUSING ANI} TRADING LTD VS JAY ACE TECHNOLOGIES|LTD.
lo7/2019 03-04-2025 [R S POLYMERS VS NEW PUNJAB AGRO CO ANIp ORS.
543/2021 04-04-2025 [M/S. AUTO LOGISTICS IlNDIA VS THE NEW INI}JJA ASSURANCE CO. LYD.
118/22 08-04-2025 [HD GLAXY VS MASTER TILES
87/23 08-04-2025 |BANK OF INDIA|VS HUNDPI LAL PRQP. M/S. VANSHIKA FQODS
588/23 08-04-2025 [BANK OF INDIA|VS JITENDER KUMAR PROP. NI/S. VANSHIKA
L/20 09-04-2025 [M/S. HIMGIRI ENTERPR[ISES P LTD|VS M/S. BALAJI ELE(TRICALS
boo/21 09-04-2025 JOSWAL CABLE PRODUCT'S PVT LTD|VS RISHARH JAIN
95/21 09-04-2025 |[SURINDER SINGH DHINIGRA VS SATISH KUMAR GUPTA
11/22 09-04-2025 |[SURINDER SINGH DHINIGRA VS SATISH KUMAR GUPTA
[218/20 14-04-2025 [M/S SHREE UDYOG VS M//S MORADABAD CORRUGATION CENTRE PJLTD AND ORS.
584/22 15-04-2025 PAGRITI PLAST]CS LTD. VS KIRTIMAN CEMENTS AND PACKAGING I)NDUSTRIHS LTD.
01/22 15-04-2025 |ABHISHEK GAR|G VS MOHD IMRAN|
64/2021 17-04-2025 |GOYAL TRADIN[G COMPANY VS THH PALAZZO BANQUET AND ANR.




DISTRICT COURT
ROOM

CASETYPE CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

4/24

[Shah Vs. Ram
[Saware Yadav

513/22 22-04-2025 [TRAVEL OYTSER INDIA PVT. LTD V§$ BEST DEALLS HOLIDAY AND DESTINATIONS
09/22 22-04-2025 [M/S. RATHI ENTERPRISES VS M/S §URESH PIFES P. LTD.
120/22 28-04-2025 [M/S. PANNU CARE RENTAL P. LTD VS. THE NEW INDIA IINSURANCE [CO. LTD.
121/22 28-04-2025 [M/S. PANNU CARE RENTAL P. LTD VS. THE NEW INDIA IINSURANCE [CO. LTD.
122/22 28-04-2025 [M/S. PANNU CARE RENTAL P. LTD VS. THE NEW INDIA INSURANCE [CO. LTD.
63/22 0-04-2025 [EMGREEN IMPEX LTD VIS DHURI PLASTIC PV.T. LTD.
44 |SH.VINOD YADAV ICS/Comm./3/01.07.24 [Kamlesh Vs. M/ [19.04.25
5/24 ID N Enterprises
fand Ors.
316 Civil
ICS/Comm./5[31.08.24 ISunil Niranjan [19.04.25
25/24 IShah Vs. Laxmi
IChand Ahuja
ICS/Comm./717.12.24 ISunil Niranjan 19.04.25
94/24 IShah Vs. Ram
[Saware Yadav
ICS/Comm./717.12.24 ijay Kumar [19.04.25
95/24 IGupta Vs.
IDinkar Prabodh
ISaxena
ICS/Comm./3[23.01.24 [Raju Kumar Vs. [21.04.25
8/24 inod Sah
Misc. [15.05.24 [Raju Kumar Vs. [21.04.25
IDJ/534/24 inod Sah
ICS/Comm./7[30.11.24 [Raju Kumar Vs. [21.04.25
56/24 ueen Amrapali
IMasala Udyog
[Pvt. Ltd.
ICS/Comm./7[17.12.24 ISunil Niranjan [21.04.25




DISTRICT COURT

ROOM

CASE E

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

1E VS

ICS/Comm./717.12.24 jjay Kumar [21.04.25
5/24 IGupta Vs.
IDinkar Prabodh
[Saxena
ICS/Comm./717.12.24 ISunil Niranjan [23.04.25
04/24 [Shah Vs. Ram
Saware Yadav
ICS/Comm./717.12.24 Sunil Niranjan [24.04.25
4/24 IShah Vs. Ram
[Saware Yadav
ICS/Comm./1| 13.01.20 [M/s S.N Guards [28.04.25
/20 s. M/s Cas:
Lima Banquet]
[Hall & Ors.
5 [SH. AMIT KUMAR, DISTRICT[NORTH INIL
WUDGE, COMMERCIAL
ICOURT
146 |[SH. UMED SINGH, DISTRICT[NORTH NIL
WWUDGE (COMMERCIAL)
l47 [SH. PANKAJ GUPTA,[SOUTH
IDISTRICT JUDGHWEST M/S GONSAI
(COMMERCIAL) ) LOGISTICS VS
603 Com::ﬁrmal %SIQC/C;I'\)/IQM 07.12.2024 M/S AGS 02 24 2 109.04.2025|16.04.2025[16.04.2025| NIL NIL NIL
4 VISIONS PVT | 25
LTD
M/S REDBIRD
FLIGHT
TRAINING
Commercial | CS COMM. ACADEMY PVT [|03.04.20
603 suit 505/2024 | 05102024 |1y yo /g 25 [10-04:2025(17.04.2025(17.04.2025 NIL NIL NIL
NATIONAL
INSURANCE C
LTD
AKTECH
PRIMETOOL
Commercial | CS COMM. SOLUTIONS VS|05.04.20]
603 suit 3772025 | 17:01:2025 GURU 25 [12:04:2025[19.04.2025[19.04.2025) NIL NIL NIL
AASHIRWAD
INFRA
HARSH
Commercial | CS COMM. DAULTANI VS (09.04.20] 23.04.202
603 suit 108/2024 06.04.2025 TELECARE PVT| 25 16.04.2025(23.04.2025) 5 NIL NIL NIL
LTD
Commercial | CS COMM. INDIAN BANK (14.04.20 29.04.202
603 suit 25/2025 | 15012025 [ MG K MAYA | 25 [29-04:2025[20.04.2025 5 NIL NIL NIL
STATE BANK
. OF INDIA VS
603 C"msmi“‘al cs ch‘fy' 08.11.2024 SEPOY 19";4'2" 29.04.2025129.04.2025| 2904202 NIL NIL NIL
u 55 4 CHAUHAN 5 5
[KISHOR SINGH]
;. UNION BANK
603 Com:;ﬁrmal %SEC/OQI\L:I;\/I 07.12.2024 | OF INDIA VS 24'24'20 01.05.2025/|08.05.2025| 08.05.202 NIL NIL NIL
4/2024 HARI OM 5 5
PUNJAB
. NATIONAL
603 Commgrmal CS COMM. 28.02.2025 | BANK VS M/S [24-04.20 01.05.2025/08.05.2025| 08.05.202 NIL NIL NIL
suit 101/2025 25 5
MUNNA
TELECOM




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
. STATE BANK
603 C"ms‘“,etrc‘al CSE/O;XLM‘ 20.07.2024 | OF INDIA VS 24"2‘4‘2"01.05202 08.05.2025/0805202( Ny, NIL NIL
u 372/2024 VIVEK KUMAR| 25 5
KW8|VIKAS DHULL, DISTRICT]
WDUGE, COMMERCIAL
COURT-02 . STATE BANK
613 Com:;ﬁrc'al Cs;f;/";?)/ 07-10-2024 | OF INDIAVS | 45749 | 45775 | 45775 | 45775 | 45783 | 45783 [0°05°20%
ARVIND
ECOM
Commercial |CS (Comm)/ EXPRESS VS
613 suit /2 12-07-2024 | EXPERTING | 45777 45801 45801 45801 45852 45852 45842
359/24 ECOMMERCE
PVT LTD.
149 |SH. AMIT BANSAL, LOGISTICS
IDISTRICT JUDGE, AND SUPPLY
ICOMMERCIAL COURT-03 c il |CsccoMM)Y/ CHI?“I%\IDPW s PE
ommercia 08.04.2 -
614 Suit 495/2024 01.10.2024 Vs.NATURES 025 |24.04.2025 NIL NIL NIL NIL NIL
NATURAL
INDIA
THROQUGH ITS
Commercial |CS(COMM)/ Indian Overseas|09.04.20] PE-
614 Suit 481/2024 27:09.2024 [ ok Vs. Mohit 25 |01.05.2025 NIL NIL NIL NIL NIL
;. UNION BANK
614 | Commercial |CSCCOMMY/| o, 0 o004 | OF INDIA VS, |7:0420|  PE- NIL NIL NIL NIL NIL
Suit 436/2024 25 [02.05.2025
KAVITA
AKASHDEEP
PAPERS
Commercial |CS(COMM)/ PRIVATE 17.04.20| PE-
614 Suit 50/2025 30.01.2025 | 1 1MITED Vs. 25 [01.05.2025 NIL NIL NIL NIL NIL
AGGARWALLA
MINATES
Prestige Finvest PE-
614 | Commercial |CSCCOMMY/\ g, oo g [ Pyt Ltd Vs. Anil [210420[13:05:2025| iy, NIL NIL NIL NIL
Suit 563/2024 . 25 & DE-
[Kumar Srivastav|
22.05.2025
NDIAN BANK
. ERSTWHILE
614 | Commercial szcg‘gi“)/ 23122024 | ALLAHABAD [°7:9320|  PE° |y NIL NIL NIL NIL
3/2024 BANKVs. M/SR| 25 [07:05-2025
RCOMPONENT
INDIAN BANK
ERSTWHILE
Commercial |CS(COMM)/ ALLAHABAD (22.04.20) PE-
614 Suit 607/2024 23:12.2025 | gANK Vs. M/S 25 |07.05.2025 NIL NIL NIL NIL NIL
PRIMEGOLD
BAKERY
SANJAY PE-
Commercial |{CS(COMM)/ BHASIN Vs. [23.04.20(14.05.2025
614 Suit 531/2024 22.10.2024 | ppITHVI DUTT P & DE- NIL NIL NIL NIL NIL
SHARMA 19.05.2025
BANK OF
. INDIA Vs. Rohit|
614 C""‘sm.et“‘al ngfgg’”/ 23.09.2024 | Singh Rathore [*4 ‘2"‘ ’"1 OPEZ' oos|  NIL NIL NIL NIL NIL
u 47 4 Prop Banke 5 5.05.2025
BihariPolymer
BANK OF
Commercial |CS(COMM)/ INDIA Vs. M/S |29.04.20] PE-
614 Suit 92/2025 25.02.2025 BARAHI 25 [09.05.2025
ENTERPRISE
50 |[SH. RAKESH PANDIT,SOUTH
[IDISTRICT JUDGE,WEST SANJAY
ICOMMERCIAL COURT-04 NAGPALVS  [23.04.20)
509 CS(COMM) 41/2022 | 23.04.2025 M/S KIASHI 25 13.05.2025/13.05.2025 - - - _
PVT. LTD.




OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

DISTRICT COURT CASETYPE CASENO. DATE

ROOM
CENTRAL
BANK OF  [24.04.20|
509 CS(COMM) 437/24 24.04.2025 INDIA VS 25 15.05.2025/15.05.2025 - - - _
VINOD
NIKE

509 CS(COMM) 49/24 28.04.2025 IN‘I%OXSgSISV 28 2; 2 20.05.2025[20.05.2025 - _ _
KUMAR

MASCOT
HEALTH
SERIES PVT  [28.04.20]
509 CS(COMM) 415/24 28.04.2025 LTD VS PRECIA zg
PHARMA PVT
LTD.

13.05.2025|13.05.2025 _ — — —
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